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MINISTRY OF HEALTH AND FAMILY WELFARE,
(Department of Health and Family Welfare)
CORRIGENDUM
New Dethi, the 313t July, 2009

8.0. 1869(E).—In the Ministry of Health and
Family Welfare notification 8.0. 2165(E) datad 5th
Septamber, 2008, in place of the words appearing against -
the items numbering (16) to (20) undsr the heading
‘Appointed under clause (e) of sub-section (1) of

“sectlon 5:', the following may be substituted ' —

“(16) Representative of

Goverament of Andhra Pradash —Member;
(17) Representative of

Govetnment of Haryana —Member,
(18) Representative of

Government of Bihar —Member;

(1) Representative of .
Government of Arunachal Pradesh —Member;

(20) Representative of Andaman and
Nicobat [sland Administration —Member;”
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